Bench- II

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH ;
KOLKATA

C.P No.414/KB/2017
CORAM: Hon’ble Member (J) Ms. Manorama Kumari

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 05'" September 2017, 10.30 A.M

Name of the Compa ny | Shree Balaji Natural Resources & -Power (P) Ltd & Anr .

-\Vs-
ROC, Cuttack (Odisha)
Under Section 252(3)
Struck off
Sl. [ Name & Designation of Authorized Appearing on behalf | Signature with date
No. Representative (IN CAPITAL of
| LETTERS)
L SANKAR TuMag PATRAIK F‘:}WL (At Cﬁ%ﬁwwﬁ
fﬁﬁ‘f TiCI Vg CCmﬁ&WV : gﬁ'c?‘zfﬁ’)?

Seceeraiy

ORDER

Ld. P.C.S. on.behalf of the Applicant is present.

The application is filed under Section 252 (3) of the Companies Act, 2013. On
perusal of the record it transpires that R.O.C. Report has not been received. Let

a report from R.0.C. be called for Registry is to take steps.
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(MANORAMA KUMARI)
MEMBER (J)



